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Dated: 29.3.2007.
Hon’blé Mr. A. K. Singh, Member (A)
Hon’ble Mr. M. Kanthaiah, Member (J)
Appl: None.
Resp: Shri N.K. Agarwal.

applicant submits that his grievance in the O.A. have been fully redressed by

the respondents and he has been promo

theref

Respondents have no objection to withdrat

Member(J) z ( -

O.A. 339/20(!)5.

= gecks to withdraw the O.A.

Accordingly, O.A. 339 of 2005 is d

i

The applicant has filed a withdrawal application in O.A. 339/2005. The

In view of the above O.A. 339/2005 has been rendered in ﬁucm(l)us. He |

prayed for by him in the OIA
!
in question through written request.
wal of the O.A. in question.
lismissed as withdrawn. 7@
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